
THE GAUHATI HIGH OURT AT GUWAHATI
(HIGH COURT OF ASSAIY, NAGALAND, MIZORAIY AND ARUNACHAL PRqDESH)

NOT IFICAT ION
h

Dated Guwahati, the 2L November, 2023
No. HC.v-69/2o23t ttL lEstt. ## In exercise of the powers conferred under Article
229 of the constitution of India, read with Ruie 6 of the Gauhati High Court Services
(Appointment, Conditions of service and conduct) Rules, 1967, Hon'ble the chief Justice
(Acting) has been pleased to promote and appoint the following officers and staff, on
merit-cum-seniority basis, as Administrative officer (Judicial) in the principal seat of
the Gauhati High Court, Guwahati in the pay Band of Rs. 22000-97000/-(pB-3) rvith
Grade Pay of Rs. 11500/- per month plus other allowances as admissible under the Rules
\vith effect from the date(s) of their joining:

Name of the Officers & staff Post a ainst which romotion is madeS,. NO S

1. Sri James Lal Sandam Neingaite,
Senior I udicia I Assistant

Sri Partha Saikia, Court Master

Vice Sri Ramen Sarma, AO(Judl) slnce
retired on attaining su peran nuation,

2 Vice Sri Neil Jongske Sangma, AO(Judl)
promoted to the post of Assistant
Registrar.

3 Sri Ahmadul Ala, Accountant 
I
Vice Sri Prodip Sinha, AO(Judl) promoted
to the ost of Assistant Re istrar

4 Sri Utpal Buragohaln,

Court l4aster

Memo No. HC,v-69lZO23l rla-A / Estt. #
Copy to : -

Vice Sri Sahidul Hoque, AO(Judl) promoted
to the post of Assistant Registrar.

By order,

Sd/-Sri Sunil Kumar PodCar
EGIS R GENE

Dated Lt^ ,L1.2O23

Gauhati High Court, Guwahat

I The Pnncipal Accountant General (A&E), Assam, Beltola, Guwahati_29.I -fhe 
Regtstrar (Vigilance)/ (Ad m n./lud t.i Estt), cauhatt High Couft, Guwahati.3. The Regiskarcum-principar secretary to Hon'bre the chi;f Justice, Gauhati High court, Gu!.rahati,,1. The Secretary, Gauhati High Court Legal Services Authority, Guwjhati:j. The Registrar, cauhati Hjgh court,(Kohima Bench, Kohima/ Aizawr Bench, Aizawultanagar perma.e,.:

Bench, Yupia, Arunachal pradesh).
6

S

I

The lornt Registrar
The Joint Secretary to the Govt. of As
The Joint Secretary to the Govt. of As
The Director, Assam Gazefte, Assam
above noUfication in the nelt issue of

Ll, The Director of Accounts & Treasuries, Assam, Dispur, Guwahati
The Dy. Registrar Gauhatj High Court, Gulvahati

i2. The Assistant Registrar, Gauhati High Court, Guwahati
i3. The Secretary to Hon'ble the Chief Justtce, Gauhati High Cout, cuwahati

\1z-he Project \4anager. Gauhati High Cou
" Court website.

t, Guwahati with a request to upload this notjflcation rn the H ch

), Gauhati High Court, Guwahati.
sam, Finance (SIU) Deptt., Dispur, Guwahatr - 6.
sam, Finance (Budget) Deptt., Dispur, Guwahatj -6
Go!t. Press, Eamunimaidan, Guwahati- 21 for publicatton of the
Assam Gazette.
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The Special OFficer (Translation Wing), Gauhati High Court, Guwahati
The Llbrarian-cum-Research Officer, Gauhati High Cout, Guwahati.rl-e Court 14anager, Gauhatr High Court, Guwahati.
The Treasury Offlcer, Kamrup Treasury, Guwahati - 1.
The P!t, Secretary to Hon'ble N1r./l\4rs. Justice
The F&AO, Gauhati High Court, Guu/ahati.
The AOJ Gauhati High Court, Gurvahati
The Court Officer No. I & II, Gauhati High Court, Guwahati.
Perscns concerned.
The Chief Security Officer, Gauhati High Court, Guwahati.
The CA to the Registrar General, Gauhati High Court, Guwahatr
The Order/Personal Ftle .

fll.- , *-t
' '/ l/\'

EGIST GENERA



E UH H H U T A TI(HIGH COURT OF ASSAM, NAGALAND , I!41ZORAM AND ARUNACHAL PRADESH)

NOTI IC ATI N
It.

Dated Guwahati, the )f November, 2023
No' HC.v-69/2o231)t 1 /Estt. ## In exercise of the powers conferred under Articre
229 of the constitution of India, read with Rures 6 and 7(2) of the Gauhati High court
services (Appointment, Conditions of service and Conduct) Rules, 1967, Hon,ble the
chief Justice (Acting) has been preased to promote and appoint sri Santanu Kr.Deka,
Assistant Registrar as Deputy Registrar in the principar seat of the Gauhati Hiqh
Court, Guwahati, on merit-cum-sen iority basis, in the pay Band of Rs. 30000-110000/-
(PB-a) with Grade pay of Rs. 15700/- per month prus other ailowances as admissibre
under the Rures with effect from the date of his joining vice sri Jayanta Kumar Nandi
Deputy Registrar, promoted to the post of Joint Registrar.

By order,
Sd/- Sri Sunil Kumar poddar

MemoNo.HC,V-6gttl23tgt) n/Estt,# Dated rr.rr.rgff@@Copy for information & necessary Action to : _I 1 The Principal Accountant General (A&E), Assam, Beltola, Guwahati-29.2. rhe Resistrar (vistrance)/ (eomn.y:uir.fiiit), a;;i#;# courr, Guwahati., 
:lij:?1"-r-cum-princtpat 

secietary t" 
-i;rd;" ,crrief 

:ustice. Gauhati Hish court.
4. The Secretary, Gauhati High Court Legal Services Authori ty, Guwahatr5, The Registrar, Gauhatr High Court,(Kohima Bench Kohima/ Aizawl Bench/ Aizawl/ltanagarPermanent Bench, Nahar lagun)
5. The Joint Registrar ( , Gauhatj High Court, Guwahati.7, The Joint Secretary to the Govt. of Assam, Finance (SIU) Deptt., Dis pur, Guwahati - 68. The Joint Secretary to the GoW. of Assam, Finance (Budget) Deptt., Dispur, Guwahati -69. The Director, Assam Gazette Assam Govt. press, Bamunimaidan, Guwahati- 21 forpublication of the above notifica tion in the next issue of Assam Gazette10. The Director of Accounts & Treasuries, Assam, Dispur, Guwahati.11. The Dy. Registrar Gauhati High Court, Guwahati12. The Assistant Regrstrar. Gauhati High Court, Guwahati13. The Secreta ry to Hon'ble the Chief Justi ce, Gauhati High Court, Guwahati...11!
" ln the High Court website

gh Court, Guwahati with a request to upload this notificatjon
e Project I'4anager, Gauhati Hi

---=--=--)

I5 The Speciat Ofncer (Translation Wing), Gauhati High Court, Guwahati
1 6. The Librarian-cum -Research Omcer,-Cuui,aii High t"J,t, G,r*.l.,uti.17 The Court l\4anager, Gauhati High Court, Guwair-ati,
18, Person concerned.
19 The Treasury Officer, Kamrup Treasury, Guwaha
./U. the PW. Secretary to Hon,ble Mr./tvlis. Justice

Guwahati.

ti -1
Gauhati Hiqh Court,

21. The
22. The
23. The
24. The
25. The
26, The

F&AO, Gauhati High Couft , Guwahati
AOI Gauhati High Court, Guwahati
Court Officer No. I & U , Gauhati High Cou(, Guwahati
Chief Security Officer, Gauhati High Court, cuwahati.
CA to the Registrar Ge

i}-.,..*---,
ERAL

Order/Personal File
neral, Gauhati High Court, Guwahati
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THE G UHATI HIGH URT AT G AHATI
(HIGH COURT OF ASSAI,I, NAGALAND, MIZoRAT4 AND ARUNACHAL PRADESH)

NOTIFI CATION
Dated Guwahati, the : r, th November, 2023

No' Hc.v-69/ 2ozs7-9 9 87 Estt. ## In exercise of the powers conferred under Artic e 229
of the constitution of India, read with Rule 6 of the Gauhati High court Services
(Appointment, Conditions of Service and Conduct) Rules, 1967, Hon,ble the Chief Justicc
(Acting) has been pleased to promote and appoint sri Nabajyoti Dutta, senior private
Secretary, as Assistant Registrar in the principal Seat of the Gauhati Hi-oh Cou-..
Guwahati, on merit-cum-seniority basis, in the pay Band of Rs, 30000-110000/- (pB-4
with Grade Pay of Rs. 14500/- per month plus other allowances as admissible under tle
Rules with effect from the date of his joining, vice Sri Santanu Kr,Deka, Assista.:
Registrar, promoted as Deputy Registrar.

By order,
Sd/-Sri Sunil Kumar Podda r

REGISTRA R GENERAL
Memo No. HC.v-69/2023/ 9 s r- A /Estt. # Dated :r, .L1,2O23
Copy to : -
1. The Principal Accountant General (A&E), Assam, Beltola, Guwahati-29,
2. The Registrar (Vigilance)/ (Admn.)/Judl./Estt.), Gauhati High Court, Guwahati.
3. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice, Gauhati High CoLt

Guwahati.
4. The Secretary, Gauhati High Court Legal Services Authority, Gunahati
5. The Registrar, Gauhati High court,(Kohima Bench, Kohima/ Aizaurl Ben.h, Aizawtrlta.aor-

Permanent Bench, Naharlagun).
5. The loint Registrar (--), cauhati High Couft, Guwahati.
7. The loint Secretary to the Govt. of Assam, Finance (SIU) Deptt,, Dispur, Guwahati - E.
8. The Joint Secretary to the Govt. of Assam, Finance (Budget) Deptt,, Dispur, Guwahat -o
9. The Director, Assam Gazette, Assam Govt. press, Bamunimaidan, Guwahati- 21 .:-

publication of the above notification in the next issue of Assam Gazette.
10. The Director of Accounts & Treasuries, Assam, Dispur, Gulvahati.
11. The Dy. Registrar Gauhati High Court, Guwahati
12. The Assistant Registrar, Gauhati Hig h Court, Guwahati
13. The Secretary to Hon'ble the Chief lustice, Gauhati High Court, Gu,,^vahati.

-lrfhe Project Manager, Gauhati High Court. Guwahatr with a reouest to upload t.rs ^or,. ca: : -v in the High court website.
15. The Special Officer (Translation Wing), Gauhati High Court, Gulvahati.
16. The Librarian-cum -Research Officer, Gauhati High Court, Guwahati.
17. The Court Manager, Gauhati High Court, Guwahati.
18. Person concerned.
19. The Treasury Officer, Kamrup Treasury, Guwahati - 1.
20. The Pvt. Secretary to Hon'ble Mr./l4rs. lustice

Guwahati.
21. The F&AO, Gauhati High Court, Guwahati.
22. The AOI Gauhati High Court, cuwahati
23. The Court Officer No. I & II, Gauhati High Court, cuwahati,
24. The Chief Security Officer, Gauhati High Court, Guwahati.
25. The CA to the Registrar General, Gauhati High Court, Guwahati,
26. The Order/Personal File .

Gauhati High Coua

rlI
REGIST RAR GE NERAL



THE GAUHA HIGH OURT ATGUWAHATI
(HIGH COURT OF AS SAN4, NAGALAND, MIZORAI'4 AND ARUNACHAL PRADESH)

NO T IFIC ATION
Dated Guwahati, the z,r,th November, 2023

No, Hc.v-69/2023l)t ,\ lEstt. ## In exercise of the powers conferred under Article 229of the constitution of India, read with Rures 6 of the Gauhati High court services
(Appointment, conditions of service and conduct) Rules, 1967, Hon,ble the chief tustice
(Acting) has been pleased to promote and appoint smti. shivani Gautam, private
secretary, as senior private Secretary in the principar seat of the Gauhati High
couft, Guwahati, on mert-cum -seniority basis, in the pay Band of Rs. 30000-110000-/-
(PB-4) with Grade Pay of Rs. 14500/- per month plus other allowances as admissible
under the Rules with effect from the date of his jorning vice sri Nabajyoti Dutta,
Senior Private Secretary, promoted to the post of Assisiant Registrar.

By order,
Sd/-Sri Sunll Kumar poddar

REGISTRAR GENERAL
Dated 21.11.2023Memo No. HC.V-69/2023/ 9 t9 - ,4 /Estt. #

Copy to : -
l. The Principal Accountant General (A&E), Assam, Beltola, Guwahati_29.2. The Registrar (Vigitance)/ (Admn.)/ludi. )/Estt, Gauhati High Court, Guwahati.3. The Regiskar-cum-principar secretary to Hon'bre the Lnier Justice, Gauhati High court,Guwahati.
4 The S_ecretary, Gauhati High Court Legal Services Authority, Guwahati5 The Registrar, Gauhati High .court,(Kohima Bench, Kohima/ Aizawr Bench, Aizawr/rtanagar

Permanent Bench, Naharlagun).
6. The lo
7. The lo
8. The lo

12. The Assistant Registrar, _

nt Registrar ( , Gauhati High Court, Guwahati.
nt Secretary to the Govt. of Assam, Finance (SIU) Deptt., Dispur, Guwahati - 5.
nt Secretary to the Govt. of Assam, Flnance (Budget) Deptt., Dispur, Guwahati _69. The Director, Assam Gazette, Assam Govt. Press, Bamunimaidan, Guwahati_ 2L Forpublication of the above notification in the next issue of Assam Gazette.

10, The Director of Accounts & Treasu ries, Assam, Dispur, Guwahati
11. The Dy. Registrar Gauhati High Court, Guwahati

, Gauhati High Court, Guwahati
13, The Secretary to Hon'ble the Chief Justice, Gauhati High Court, Guwahati
t42;Th

vin the High Court website
anager, Gauhati High Court, Guwahatt with a request to upload this notiftcation

e Project t\4

i5 The Special Officer (Transtation Wrng), Gauhatr High Court, cuwahati.
16. The Librarian-cum-Research OfFicer, Ga uhati High 

-Court, 
Guwahati.

17, The Court lIanager, Gauhati High Court, Guwahiti.
18. The Treasury Officer, Kamrup Treasury, Guwahati _ 1.
19. The Pvt, Secretary to Hon,ble l,lr./l4rs. lustice Gauhati High Court,Guwahati.
20. Person concerned.
21. The F&AO, Gauhati High Court, Guwahati
22. The AOJ Gauhati High Couft, Guwahati
23. The Court Officer No. I & II , Gauhati High Court, Guwahati
24. The Chief Security Officer, Gauhati Hig h Court, Guwahatj
25. The CA to the Registrar Ge

.1t - -"9
REGISTRAR GENERAL

26. The Order/Persona I File
neral, Gauhati High Court, Guwahati


